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OPEN COURT 

CENTRAL ADMINISTRATIVE TRIBUNAL, ALLAHABAD BENCH 

ALLAHABAD 

Allahabad : Dated this 13th day of July, 2001. 

Diary No.3128 
1
or 2001. (O.A.848/01) 

CuRAf•I:-

Hon'ble Mr. Justice RAK Trivedi, v.c. 
Hon'ble l'laj Gen KK Srivastava, A.M. 

1. Shag at Singh Son of Sh ob ha Ram, 
Resident of Village Maraity 
~st-Faloda Oistrict-Muzaffar Nagar. 

2. Narendra Sing h Son of Ram Kishan, 
Resident of Gram Jhabarpur 
i:t>st J:1.Jrkaj i, Dist t- Mu zaf far Nag ar • 

3. La l Singh Son of Nakli Ram, 
Resident of Gram Jabar pur Post J:1.Jrkaj i 
Dis trict f'luzaffar Nagar . 

(Sri KP Singh, Advocate ) 

• • • • • • • • 

Versus 

1. Union of India through Secretary 
Ministry of De fence, New Delhi. 

Applicants 

2. Engineer-in-Chief, Army Headquarters , 
New Del hi. 

... 
3. Ad ministrative ufficer, 8.E.G.CenLre, 

Roorkee . 

4. Chief Engineer, Central Command, Luck now. 

5 . Chief Engineer, Centra l Command Zone- II, 
Lucknow. 

6 . Station Headquarters, Roorkee . 

7. Officer Commanding 
010 c.E. r.c. ~rkaj i, 
District Muzaffar Nagar. 

(Sri Sri RC Joshi, Advocate) 

••••• Respondents 
' 

By Hon'ble fllr . Justice ARK Trivedi, v.c. 

By this UA the applicants have pray ad for a writ 

of Certiorari quashing the notification dated 16-6-2001 

- b-.~-"\> filed as Annexure-1 to this UA. By ,\applicatior1J 

have been i nvit ed by the Administrative ufficer, Bengal 
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ENginears Group, and Centre, Roorkee for appointment 

as Storekeepers, Car penters, Blacksmiths, fitters, Laskars , 

Wat chmen(Chowkidars) and Safaiwalas. It is no~ disputed 

t hat in pursuance of the aforesaid advertisement the 

ap~licants have not applied for appointment. The grievance 

of the applicant s appears to be that centre for conducting 

se l ection should not be at Roorkee but it should be at 

P1uzaffar Nager. The reason stated is that if se l ection 

ls conducted at rloorkee onl y local candidates belonging 

to that area are se l ected and outsiders are not selected. 

2. We have perused the advertisement. It does not 

contain any prohibition against making application by 

candidates belonging to other places . As the applicants 

have not made any applicat ion seeking appointment on the 

post , it i s difficult to accept that they could have any 

grievance against the select i on proceedings. On perusal 

of the adv e rtisement we do not find any ill egality in the 

same . The application has no mer it and i s according ly 

raj acted . 

3 . However , libert y i s given to the applicant s to approach 

Chie f Eng ineer , Headquarters Central Command , and pursue 

their representations which shal l be considered and decided 

expeditious l y and in any case within a month. 

4 . There shal l be no orde r as t o cost. 

s . A copy of this be given within a week. 

• 

Vice Chairman 

• 

Dube/ 


